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NatkMMi Av«rag« and Ptrcantaga of 
Woman Labour In Karala

374. SHRI MULLAPPALLY RAMA- 
CHANDRAN: Will th« Minister o1 LABOUR 
ba plaased to state the national average and 
tha percentage of women labour in Kerala 
laspectively?

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
A* perthe lates sample survey (43rd Round; 
July 1967-June 1988) of the National Sample 
Survey Organisation, the percentage of 
famalas usually empbyed in the principal as 
weN at subsidiary status to total employed 
parsons (both male and female) in India and 
Kerala are estimated to be 33.12 and 35.14 
respectively and their percentage to total 
female population in India and Kerala are 
estimated to be 28.0 and 26.9 respectively.

ChUd Labour In Southern Stalaa

37S. SHRI MULLAPPALLY RAMA- 
CHANDRAN: WiH the Minister of LABOUR 
ba pleaaed to state:

(a) nvhether cases of child labour have 
bean reported from any of the Southern 
Slates; and

(b) If so, the details thereof?

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN):
(a) and (b). According to the lates sample 
aunrey (43rd Round: July 1987-June 1988) 
conducted by the National Sample Survey 
Organisation, the Cases pertaining to num> 
bar Qi working children (age; 5-14 years) in 
Andhra Pradash, Karnataka, Karala and 
Tamil Nadu are estimated to be about 2.65 
miWon. 1.29 millon. 021 mUlkm and 1.28 
million respectively.

Edlbla Oil Mill* In Rajaathan

376. SHRIMATIVASUNDHARARAJE: 
Wilt the Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state:

(a) whether Government propose to sat 
up vegetable oil units or issue tetter of intent/ 
Industrial Licence for setting up vegetable oil 
miHs in Rajasthan;

(b) if so, the details thereof;

(c) whether some oil mills are being 
proposed to be set up in the cooperative 
sector; and

(d) if so, the places identified for the 
purpose?

THE MINISTER OF STATE IN THE 
MINISTRYOF FOOD ANDCIVH. SUPPLIES 
(SHRI RAM PUJAN PATEL): (a) and (b). 
There is no specific proposal from the Gov-
ernment to aat-up vegeiabla oil untils in 
Rajasthan. As a matter of policy, applica- 
tkms raoaivadfrom any entrepreneur/organi-
sation irrespective of the sectoral status, are 
examined on merits for grant of tetters of 
intent industrial licences having regard lo 
parameters Hke availability of raw-materials 
need for removing regnnal imbalancas, 
kicatkmal policy etc.

(c) No such proposal has recently been 
racaivad from the cooparative sector.

(d) Does not arise.

[TtamlgUori

TaxUiaMiUa In Bihar

377 SHRI TEJ NARAYAN SINGH: 
SHRI DEVENDRA PRASAD 

YADAV:

WitheMinislarotTEXTILESbaplaaaad 
to state:
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(a) whtttwr Govsmment prepoM to s«t 
up any tcxlil* mill in Bihar during tlw Eighth 
Rv* Y*«r Plan;

(b) ifto,th«d«taitsandpiaca*talactad 
forth0 mHls;and

(c) if not, th« reasons tharafor?

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRISHARAD YADAV): (a) to
(c). Govannmant of India do not proposa to 
aat up any taxtila mill in Bihar, tinea such 
invastmant is not a priority for tha public 
sactor.

Preduetlon of Vanaapatl Qhaa

378. SHRIPHOOLCHANOVERMA;
SHRI MANJAY LAL:

WM tha Ministar of FOOD AND CIVIL 
SUPPLES ba plaasad to stata:

(a) Whathar tha production of vanas- 
pan ghaa has dacUnad during tha past law 
months dua to scarcity d  raw malarial;

(b) whathar Govarnmanrs attantion 
haa baan drawn to it by tha manulaclurars of 
vanaspati ghaa;

(c) whathar Govammant had raoantly 
bnpMad a ban on tha usa of mustard oi for 
tha production of vanaspati ghaa;

(d) whatharthaproductlonofvanaspati 
ghaa has dacVnad as a rasuR of thasa fac-
tors;

(a) whattiar tha pricas of vanaspati 
ghaa hava ragistarad a sharp ncraasa dur-
ing tha month of July, 1990; and

(f) IfsOithastapsbaingtaicanbyQov' 
ammant to incraasa tha production and bring 
down tha prioas of vanaspati ̂ taa?

THE MMISTER OF STATE IN THE 
MMISTRYOF FOOD ANDCIVIL SUPPLES 
(SHRI RAM PUJAN PATEL): (a) Yas. Sir. 
Tha production of vanaspati has dacBnad 
marginally in tha month of Juna, 1990.

(b) Yas, Sir. Thara hava baan aoma 
raprasantationa racaivad from Associations 
of vanaspati manufacturers.

(c) Yaa,Sir.

(d) No. Sir.

(a) Tha pricas of vanasiMti hava ahown 
a rising trand in tha month df July, 1990.

(f) With a viaw to indraaaa tha produc-
tion of vanaspati and to curbing tha risia([ 
trand in adiUa oil prioas, following stapa 
hava baan takan;

i) ThasMppliaaofimportadoilthiDugh 
PDS hava baan atappad up In ra- 
cantmontha.

va

H) Raduction of ttocK 'Wnn With tha 
wholasalars/>f*iiHiy as wall aa 
manutacturaa of^MMa oia and 
vanaspaU.

W) Stock ImHt ef,,»dibl« oU saads 
raatoradtobiMî llMls.

iv) incraasa in ioliM‘um margin for 
banlMvaneaa <$(daiad by RBL

v) Central Govamrnant is in constant 
touch with tha Stata Govammanta 
to taka up dahording oparMiona 
and maintain prioa Hna of assantial 
commoditias.

Vi) ParmisskNi to bland rafinad non- 
oonvantkinal oils with oonvantionai 
OHS to augmant tha avaiWbiWy of 
oils has baan givan.


